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FT[INATIONALIZATION OF INDU-TRIES

405. SHRI N. K. SHEJWALKAR :
SHRI PREM MANOHAR :
SHRI LAL K ADVANI :

Will the Mimster of FINANCE be

pleased to stale :

(a) whether it is a fact that he had
stated in the public meetings in Februay
fast that a number of important industrie.
would be nationalised after the elections to
the legislatures were completed ; and

(b) if so, the details of those industries
and the outlines of the proposed action to
be taken in this regard ?]
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t[THE MINISTER OF FINANCE
(SHRI'Y. B. CHAVAN) :(a and (b} In
some of my speeches in public meetings in
February, while explaining the imp'ications
of the socialist programme, (of the Party), 1
had stated that given the need for intesive
mobilisation of resources, greater produstion
and equitable distribution as a means of
progressing towards socialism, it might
become necessary to take over sick mills
and bring under State control some of the
key indusries in coming years. The
management of general insurance and of
coke and mininz indusrry hid clready been
taken over. The Governnent have also
recently assumed the management of the
Indian Copper Corporation, the onaly pro-
ducer of copper in the country ]

COLLECTIONS AND ARREARS OF

INCOME TAX
496. SHRI SUNDAR SINGH
BHANDARI :
SHRI D. K. PATEL:
Wil the Minister of FINANCE be

pleased to s‘ate the amount of (i) realisation
of income-tax ; (ii) income-tax airears ; and
(i1iy est.mated income-tax-realisation costs
during each of the last three years in res-~
pect of (A) the lowest income slab and (B)

the highest income-slab ?

THE MINISTER OF STATF IN THE
MINISTRY OF FINANCE (SHRIK.R.
GANESH) :
respect of (A) the lowest income slab and
(B) 1he highest income-siab are not avail-
able. of net
collections of income-tax and corperation
tax, and the
total expenditure incurred in the collection
of all the direct taxes duting financial years
1968-69, 1969-70 and 1970-71 are as under:

The requisite particulars in

However, the particulars

the net income-tax arrears

1 1 E1glish translation.
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(In crotes of rupees)

Net collection of income-tax and
corporation tax.

Net income-t:x arrears at the
end of the year.

Expenditure on collections.

19,8 69 1969-70 1970-71
678.24 801.84 839.64
435.49 507.91 499.68

13.67 16.16 19.44

APFCINTMENT OF TEE SIXTH IFINANCE

COMMISSION
407. SHRI SITARAM JAIPURIA :
SHRI TEHILLA! VILLALAN :
Will the Mimster of FINANCE be

pleased to state:

(2) whether there is any proposal undei
Goveinment’s considerat on to ap;oint tle
Sixth Finance Commsssion ; and

(b) if so, the dctails the eof ?
THE MINISTER OF FiNANCE (SHRI
Y. B. CHAVAN) (a) : Yes, Sir

(b} Tle details regardirg composit'on
ar.d teims of refererc: «f the C:mmissio
are under censideraticn and an ann-unce-
ment will be made as soon as a dccision is
tahen on these matters.

DISCRIMINANION BETWEEN | ECEAS .D AMD
RETIRED ARMED FORCES GFFICER3

408, CHAUDHARY A. MOEAMMAD:
Will the Minister of DEFENCE vpe pleased
to refer 10 the reply to to Unstarred
Cuestion No. 640 given m the Rejyr Sabha
on the 6th August, 1970 and state :

(a) the reasons for making discrimi-
nation between the dcceased Armed Forces
Officers and Personnel who reured on pen-
sion before lst January 1964, in the matter
of granting family pension ; and

whcther, in view of the fuct that
distitute widows of such deceased Armed
Forces personnel are experie:cing a  lot of
mental and finacial hardship on the death of |
of their husbands as (1) their pensions are )

(b)

s'opped, (2) family pensions are also not
avaitable to them and (3) the widows be-
come too old to earn their living, Govern-
ment propose 1o grant family pension to
the widows of Armed Forces Personnel as
admissible in the case of Armed Forces
Officers irrespective of the age at which their
husbands may die ?

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM) : (a) In accordance
with ths normal policy of Government,
measures involving progressive financial
c.oncess.ons are not normally given retros-
rective effect. However, under the Scheme
effectiva from 1.1.1964, crdinary family
pension 1s made admissible to the widows
of cfficers and personn -l below officer rank,
till deatir or di-q.. ! fication.

(b) The age restricticn is ro* a;pli-
cable for t € grant of ordinary fanily pea-
sfon. Special family p-nsicn, which is
granted wlen the death of an individual is
either attributable to or aggravated by ser-
vice factors, is not admistib'e if the death
of the ex-scrviceman occuis after 60 ears
of age. This rule is applicable b>h to
officers and 1o personnel b:low office- rank,
irrespcctice of whe her they retired before
or afier 1st January. 1V64.

DAILY WAGES OF AFPOVED TOURIST

GUIDLS
409 SHRI N. K. SHEJWALKAR :
Will the Minister »f TOURISM AND

CIVIL AVIATION be pleased to state ;

(a) whether there is any proposal under
Government’s consideration to revise the
daily wages of the approved tourist guides
with a view to matching their wages with
the rising cost of livings?



